
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

OA NO. 422 OF 2023 

  

IN THE MATTER OF: 

 ABHISHEK SHUKLA                                     …APPLICANT                 

VERSUS 

 STATE OF U.P. & OTHERS                     …RESPONDENTS                    

 

INDEX OF DOCUMENTS ON BEHALF OF RESPONDENT 

NO.13, MR. SANGRAM SINGH, TOWARDS CSR/CER 

CONTRIBUTION. 

S.NO. PARTICULARS PG NO. 

 

1.  Copy of Tax Invoices dated 22.10.2023 

towards the purchase of 87 pieces of desk 

cum benches. 

1 

2.  Copy of the transaction dated 16.10.2023 

made from the account of respondent no. 13 

showing proof of payment in respect of desk 

cum benches. 

2 

3.  Photographs of benches installed in school. 3-5 

4.  Copy of Certificate dated 24.10.2023 issued 

by Headmaster of the School acknowledging 

receipt of desk cum benches. 

6-7 

 

                    RESPONDENT NO.13 

 

S. C. LADI AND COMPANY 

Deeksha L. Kakar and Dhruv Kakar 

ADVOCATES 

B-6/58, LGF, SAFDARJUNG ENCLAVE 

NEW DELHI — 110029. 

Ph. 9313119255 |deeksha.kakar@scladi.com 

Enrol.No.D/1154/2008 

New Delhi 

Dated: 15.03.2024 
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Tax Invoice
ALLIED ENTERPRISES
73 ARUWARA MOTINAGAR
PRAYAGRAJ ROAD, AYODHYA
UTTAR PRADESH -224201
GSTIN/UIN: 09DIPPA5876L2ZG
State Name :  Uttar Pradesh, Code : 09
Consignee (Ship to)

SANGRAM SINGH MINES
PAHRA KABRAI, BANDA
UP -210001
GSTIN/UIN : 09GEUPS8088L1ZY
State Name : Uttar Pradesh, Code : 09
Buyer (Bill to)

SANGRAM SINGH MINES
PAHRA KABRAI, BANDA
UP -210001
GSTIN/UIN : 09GEUPS8088L1ZY
State Name : Uttar Pradesh, Code : 09

Invoice No. e-Way Bill No.
013
Delivery Note

Reference No. & Date.

Buyer’s Order No.

Dispatch Doc No.

Dispatched through

Dated
22-Oct-23
Mode/Terms of Payment

Other References

Dated

Delivery Note Date

Destination

Terms of Delivery

Sl Description of Goods AmountperRateRateQuantityHSN/SAC

No. (Incl. of Tax)

1 DESK CUM BENCH 1,99,068.18PCS2,288.142,700.0187 PCS9403

CGST 17,916.14
SGST 17,916.14

Less : ROUND OFF (-)0.46

Total ₹ 2,34,900.0087 PCS

Amount Chargeable (in words) E. & O.E

INR Two Lakh Thirty Four Thousand Nine Hundred Only

HSN/SAC TotalState TaxCentral TaxTaxable
Tax AmountAmountRateAmountRateValue

9403 35,832.2817,916.149%17,916.149%1,99,068.18
Total 35,832.2817,916.1417,916.141,99,068.18

Tax Amount (in words)  : INR Thirty Five Thousand Eight Hundred Thirty Two and Twenty Eight paise 
Only

Declaration
We declare that this invoice shows the actual price of 
the goods described and that all particulars are true 
and correct.

Company’s Bank Details
A/c Holder’s Name : ALLIED ENTERPRISES
Bank Name : BANK OF BARODA
A/c No. : 0069020000374
Branch & IFS Code : BARB0MASAUD

for ALLIED ENTERPRISES

Authorised Signatory

This is a Computer Generated Invoice
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